Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of creditors as on: 07th
January, 2026
Name of IP: Resurgent Resolution Professional LLP; ;Last 5 digits of registration number: 50018

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Received Summary of Claims Admitted Amount of Amount of ClaimNot  Amount of Claims under
% Share in Admitted Verification

Total Amount

No. of No. of of Claims
Sl. No.  Category of Creditor Claims  Amount Claims  Amount Admitted Contingent Claims
Secured financial creditors
belonging to any class of
creditors
Unsecured financial creditors
belonging to any class of
creditors
Secured financial creditors
(other than financial creditors
belonging to any class of
3creditors)
Unsecured financial creditors
(other than financial creditors
belonging to any class of
4|creditors)
Operational creditors
5|(Workmen)
Operational creditors
(Employees)
Operational creditors
(Government Dues)
Operational creditors (other than
Workmen and Employees and
8|Government Dues)

[

—

1,35,64,909

1,35,64,909 23%

=2}

~

3,1

4,71,54,565

(3,1

4,64,10,647 7% - - 7,43,918

Other creditors, if any, (other
than financial creditors and
operational creditors)

©

7,43,918

100%

6,07,19,474 6  599,75556




Ann

exure 1

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; Lis of creditors as on: 07th January, 2026

List of secured financial creditors belonging o any class of creditors

(Amount in)
Amount of any
mutual dues,
hat may be set
S, Details of Claim received ~ |Details of claim admitted off
Amount covered {Amount covered |Whether |’ voting [Amount of amount of - |Amount of
No.  [Name of Amount  |[Amountof claim [Natureof | by securty |by related |sharein_|contigent claimnot  {claim under
Creditor ~ [Date of Receipt |claimed  |admitted Claim interest |guarantee party?  |CoC  |claim admitted  |verification [Remarks, if any
Nil NA NA NA NA NA NA NA NA M NA NA NA
Total 0.00%]-




Annexure 2

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of
creditors as on: 07th January, 2026

List of unsecured financial creditors belonging o any class of creditors

(Amount in?)
Stno  [Nameof  |Details of Claim Details of claim admitted Amount of [Amount of |amount of |Amount of [Remarks, if any
Creditor  |received contigent |any mutual |claim not |claim
Dateof  [Amount |Amountof |Nature of [Amount |% voting |claim |dues, that |admitted |under
Receipt ~ [claimed |claim Claim  |covered by (share in may he set- verification
admitted guarantee |CoC off
Nil NA NA NA NA NA NA NA NA NA NA NA
Total 0.00%|-




Annexure 3

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of creditors as on: 07th January, 2026

List of secured financialcreditors (other than financal ceditors belonging to any dlass of reditors)

(Amountin)
Detals of Claim received |Detals of caim aditted Amount
Amount Amount |Amount |Amount  |of claim
coveredby  [Amount  Whether of  |ofany |ofclim |under
5, Dateof  [Amount  |Amountof  [Natureof |security coveredby [related contigent [mutual [not  |verificatio Remarks,
No. Name of Creditor [Receipt  |claimed caim admitted |Clim ~~ finterest ~ |guarantee  |party? (% votingsharein CoClclaim  (dues [admitted n ifany
NIL NA NA NA NA NA NA NA- INA NA- NA INA O INA A
Total 0%




Annexure 4

Name of Corporate Debtor: SIF Garments Private Limited; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025; List of creditors as on: 07th January, 2026

List of Un-secured financial creditors (other than financial ceditors belonging to any class of creditors)

(Amount in3)
Sr. [Name of Creditor Details of Claim Details of claim admitted Amount of| Amount of {Amount of| Amount of [Remarks, if
No. Dateof |Amount  |Amountof [Natureof Claim [Amount |Amount |Whether  |% voting |contigent |any mutual (claim not |claim under|any
Receipt (claimed  [claim covered bylcovered by |related |sharein |claim |dues admitted |verification
admitted securify [guarantee [party?  |CoC
interest

1 |SIL Fibres Private Limited |30-Sep-25] 1,35,64.909 | 1,35,64909 |Un-secured Loan [No No Yes 0%|NA NA NA NA

Total 1,35,64,909 | 1,35,64,909 |- 0%)-
Notes:

1. The above list of creditors reflects claims received by IRP and verified as on October 1, 2025.
2. Claims of the creditors have been verified (to the extent possible) and adritted or not admitted basis the list and workings provided by the Creditors.
3. The Interim Resolution professional shall revise the amounts of claims admitted, when he comes across additional information warranting such tevision in accordance with Regulation 14 of the Insolvency and
Bankruptey Board of India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016,




Annexure 5

Name of Corporate Debtor: SIF Garments Private Liited:; Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025;List of creditors as on: 07th January, 2026

List of perational creditors (Workmen)

(Amout in%)
Details of Claim received ~~~ {Details of claim admitted

Name of the Amoun of any

authorised Whether \% voting mufual Amount of
St [respresenatiiv, if Amount  (Amount of claim ~ [Nature of related {sharein |Amountof configent (dues, that may be se |claim no [Amount of claim ~ (Remarks,
No.  Jany Name of Workman ~ |Date of Receipt  |claimed [adnmitted Claim  Jparty? |CoC  |claim off admitted |under verifcation  [if any

NIL Nil NA NA NA NA NA NA WA NA NA NA

NL NL NA NA NA N NA N M NA N N




Annexure 6

Name of Corporate Debtor:SIF Garments Private Liited: Date of commencement of CRP:September 15, 2025{Order Received on eptember 17, 2025: it ofceditors as on: 7th January, 2026

s of operationalrediors (Employees)

(Amountin3)
Detalsof Caimreceved | Detalsofcaim admitted |Amount Amount
Amount Whether (' voting (of [Amount of any mutuallof i
& Authorised Amount |oflim Natureof |related [sharen - fcontigent dues, that may he et not
No.  Respresenattive  [Name of Employee DateofReceipt ~ [climed [admitted (Clim ~~ [party?  [CoC ~(cim [ admited {Amount of caim under verficaton
L W i L L L O [ 1 W
Totdl




Annexure 7

Name of Corporate Debtor: SIF Garments Private Limited: Date of commencement of CIRP: September 15, 2025(Order Received on September 17, 2025 Lst of credtors as on: 07th January, 2026

Lstof operational crditors (Government Dues)

(Amountin3)
& {Detailsof Cliamant Details of Claim received Details o claim aditted Amount  {Amount
No. Government — {Date of Receipt Amount  [Amount |Nature of Whether (% voting [of |ofany |Amountof ~|Amount of
Caimed ~ [ofclaim [Claim  |related [sharein |contigent [mutual |daimnot (caim under [Remarks,
admitted pary? (CoC |cim (dues, [acmitted (verfication fany
NIL NA NA NA NAONANA N N NA A NA NA
Total




Auexure$

Nomeof Corporate Debtr: IF Garments Privae Limited; Date of commencement of CIRP: eptember 5, 2025 Order Received on September 17, 2025 st ofeditrsas on: 07th Jamary, 2026

(Amount i INR)

List of aperaional reditors (Other than Workmen and Employees and Government Dues)

9N,

Name of Creditor

Enai Address

Deails of Claim Received

Detals ofclim adnited

Dafeof | Categry
Receit

PrinipalDecre
¢fal Amourt

Interest

Penal

Total

Principa Deereet
al Amount

Interest

Penal | Total

Whether
related
paty!

Yoof

ofing
sharein
(oC

Amountof
configent
thin

Amountofany | Amountof
] dues tha | climnot
maybesetoff | adited

Amountof
laim
under

veriiation

Remarks ifany

Bhavesh Trading
Company

No

001

The claim hes been admited o the extentof he
emountofclamas eeted and comoborted by
the books ofaccouns,

Fther, an s beem st o the cmant
reguestng submiion ofhe deteedcalelaon

haot alnno with inc widona

Dange Traing Company

teanravati 1 9600guai . con

1300 0C

63450

6350

2800

No

iy

336000

Theclim s been admited o the extent ofthe
anountofcaim s refletedand coroborated by
Hhe ooks of aceouns,

Further,anemal s ben snt o the climant
reguestng submiion ofhe deteedcalelon
e along ithsupporing documents videcing
Hhe vriion, any.

(enmorgn Global

vadivel@gamargon.con

L0 0

SILOLI40

SILOLI340

3104628700

No

$210

The claim hesbeen admited o the extentof he
amount ofclam a5 efketed and comdhoraed by
the books of accouns,

Further,an mal s en ent o the cimant
requesting submisionof he dealedceleukion
et alongwihsuporing documenseideneing
Hhe varton, fany.

Hinatsngla Expors
Privae Limied

32005 OC

1398400

19540

No

052%

Theclim s been admied o the extent ofhe
anount o chims efketedand comoborted by
the booksofaccouns

KK Kot Appael

vadveldgemargonoon

132005 OC

L66LT600

13146740

No

5T

The clim s been adied ot xtnt of e
anoutofclam s refletedand comoborate by
Hhe books facouns,

Forher, anal s e ettt et
requesting submisionof he detaledceleukion
e along wihsupporing documents videing
the vrion, any.

Totl

ATLAS50

ATLA50

AELI06470

A6L1064700

100015

Nots

1 The above it of rdiors e claimsrcetved by RP and verfie a5 on T Jauay, 026
2. Clims ofthe creditors have ben v to the extent ossile) and acited o ot admie s he it and workingsprvided by te Crdirs

3. The nerim Resoution rfesionel sl i the amounts ofclimsadmited,when e come across adtona nfonetion warmanting uchrevision i accadanceith Rgulton 140 e Tsolvency and Bakrupty Board of i (slvency

ResolutonProcessforCorporatePersns) Reglaos, 2016




Name of CorprateDebtr, S Garments Privae it D ofcommencementof CRP:September 5, 2025(0rderRecve o September 17,2025 it ofreitors s on: 7t anuary, 206

Lt ofoter retors Ot th inanci eitors and Operatonlritors|

S, Mameof  (Detasof Caimreceied (Dl o Clim Admited Armourt of Contngnt Amount ofany [AmountofClimnat Amountofaim  Remarks, fany
tredfor (im mutial s, [admited Under verfaton
Date o Receit | Amount limed |Amountof  Nature of i | Amount coveed Amount  Whether et maybe st
Clim Adnitd bysecurty {covred by elted of
et (Guarantee  [pry?
L WA WA A WA A A AW WA WA WA WA
Tot




